
REGISTERED 

CENTRAL ADMINISTRATIVE TRIBWAL 
BANGALORE BENCH 

Commercial Complex (BOA) 
Indiranagar 
Bangalore - 560 038 

Dated 	5 J U •L 1988 

APPLICATION NO.9 	22& 224 	
/8(r) 

W.P. NO, 

Respondent() 
Shri S. kothandap & another 	V/s 	The Secretary, M/o Railways & 5 Ora 

To 

I • 	Shri S. Kothandan 
No. 4, Near Pet;rol Bunk 
K P. Agraharam 
Bangalore —560 023 

2. Shri Munirathnam 
No. 5, Raaeaurthy Compound 
II Cross, 6th 9look 
Rajajinagar 
Bangalore - 560 010 

3, Shri M.S. Anandaratnu 
Advocate 
128, Cubbonpet Main Road 
Bangalore - 560 002 

4. The Secretary 
Ninietry of Railway. 
Rail Bhavan 
New Delhi - 110 001 

5, The General Manager 
Southern Railway 
Park Town 
Madras -, 600 003 

The Divisional Personnel Manager 
Bangalore Division 
Southern Railway 
Bangalore - 5Q 023 	- 

The Assistant Engineer (Buildings) 
Bangalore Division 
Southern Railway 
Bangalore - 560 023 

8., Shri Muthu Kriahnan 
Carpenter/Khalasi. 
tow (A)/sac 
Southern Railway.. 	. 
Bangalore Division 
Bangalore - 560 023 

9, Shri K. Muddappa 
Mason/Skilled 
Bangalore Division 
Southern Railway 
Bangalore - 560 023 

10. Shri M. Sreerangaieh 
Railway Advocate 
31, S.P. Building, 10th Cross 
Cubbonpet Main Road 
Bangalore - 560 002 

Subject : SENDING COPIES OF ORDER PASSE:OBY THE BENCH 

Please find enclosed herewith the copy of 
passed by this Tribunal in the above said.application(s) on 	30688. 

OP UT~ ~RE eI S A 
End : As above 	

Cc_ 	
(JUDICIAL) 	. 
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IN THE CENTRL\L ADMINISTRATIVE TX-dBUNAL 

BANCALORE BENCH: BANGALORE 

Dated the 30th day of June, 1 9 8 8. 

Present 

THE H0\'BLE MR. JUSTICE K. S. PUTTASWAMY 	.. VICE CHAIRMAN 

THE HcN'BLE M. L.H.A. REGO 
	

MEMBER(A) 

APPLICATITNSNOS.2 23 &2240F987(fl 

S.Kothandan S/o Subramani, 
29 years, Carpenter/Khalasi, 
I0/A, Southern Railways,SBC, 
Bangalore City and 
Vo No.4, Near Petrol Bunk, 
K.P.Agraharam, Bangalore-23. 

Munirathnam S/o K.Venkatappa, 
38 years, Mason/Khalasi, 
1011/A, SBC, Southern Hilways 
Bangalore City 
R/o No.5, Ramamurthy compound, 
II Cross, 6th Block, 
Raj aj inaqar, Bangalore-IC 

Applicant in Appin. 
No.223/87. 

-do-S No.224/87. 

(By Shri K Subba Rao & M S Ananciaramu, Adv for applicants) 

-vs.- 

1. Union of India 
represented by its Secretary 
to Government, Ministry of Trans- 
oort, Deptt. of Railways, 
'Rj1 Bhavan' 

The General Manager, 
Southern Railways, 

cp  

& The Divisional Personnel Manager, 
'7 Southern Railways, Bangalore City. Resoondents 

contd... 
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The Assistant Engineer(Buildin(- s) 
Southern Railways, S.E.C. 
Bangalore City. 

Chelijvajah 	 Deleted a 
Narayanaswamy(dead) 	Court ord 
Rarnnna Narasapna 	2I-4-1988 
Nissar Ahmed 

per 

'r dated 

Muthu Krishnan, 
Carpenter/Khalasi, 
IO'(A)/SBc 
Southern :ailways, 
Eançalore City. 

K.Muc'dappa, 
Mason/skilled 
Southern Railways 
Bangalore City. Repondents. 

(R-1 to R4 by Shri M.Sreerangaiah, Railway Advocate. 

R-g and R-IC served but unrepresented) 

Thise applications are coming or for hearing 

to-day, Hon t ble Vice Chairman made the following: 

ORD ER 

Apnlicants by Shri M.S.Anandaràrnu. 

Respondents I to 4 by Stir! M.Seeranoaiah. 

Respondents 9 and 10 though duy served, have 

remained absent and unrepresented. 

After the arournents were heart at some length, 

Shri Anandaramu, learned Counsel for the applicants, 

prays for permission to withdraw thes applications 

\\ reserving  liberty to the applicants to file fresh 

') 	applications challenging the Order No.E.Cell/178/87 

	

kz' 	 • // 
(B/P.612/VII/Artjzan) dated 31-12-198? of the Divisional 

	

\ 	----, 
................. . .....3 

I 
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Personnel Officer, Bangalore City, and also the 

Seniority List dated 10-6-1988 (Annexure-RI) on 

all such grounds as are available to them. 

Shri Sreerangaiah vehemently opposes the 

submission of Shri Anandararnu. But, we consider 

it proper to grant th 	request of Shri Anandaramu. 

We, therefore, dismiss these applications as with-

drawn by the applicants reserving liberty to them 

to challenge the order dated 31-12-1987 	and 

also the Seniority List dated 10-6-1988(Annexure-i11). 

No order as to costs. 

f 
/, 

(K.S.RJTTAStAMY) 
VICE CHAIRMAN 

TRUE COPY 

/ 
• 

(L.H.A. RECO) 	
- c_ 

MEMEER( A) 

D5VUTY 	 JT)U 

CENTRAL ADMINISTRATIVE TRUNAL 

8ANGALOE 

kms: 



do o (fto) -. _ ç'- To ttto 3 
- 	 rf 	-9T7 	 frt' 

	

TUtTJT f 	sT1r 	 • 

	

rJt qTTr q,q. varf" I 	 ~~& 

J ItTf 	•/ •. .• 	 II 

5 

N.L—ll1947/i9—June 014I021910100 V. 



I 
I . 

'. 
. .. 

It cr 

'r - 

/7  

F 	 - 

:.L 

-j- 	; 	-- 

- 	- 	(\ 

1 	 . 

. . 

-.-- 


